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RESOURCES be pleased to tate: 

(a) whether er sion po es a great threat 
to the feeder canal of arakka, and 

(b) if so, what immediate effective steps 
Government propo to take to stop 
erosion? 

THE MI ISTBR OF WATER 
RESOURCES (SHRI B. S ANKARA-
NAND) ~ (a) and (b) . . Erosion i taking 
place at some points on the right bank of 
the river Ganga. The Fa rakJc Barrage 
Project Organi ation ha s been attending to' 
the required protection work for the 
project complex. 

Implement tion of Recommendation 
Nanda Committee on Unemployment 

Amon" Indian Seamen 

802. DR. SUD IR ROY: Will the 
Minister of TRANSPORT be plea ed to 

stat : 

(a) whether Nanda Committee Report 
on unemployment among Indian Seamen 
accepted by the Government, bas been fully 
implement d ; and· 

(b) whether unemployment relief is 
being extend 'd to those earnen who 
are not getting jobs for years together? 

THE MINISTER OF STATE IN THE 
OEPARTMENT OF SUR AC TRANS-
PORT (SHRI RAJESH PLOT): (a) The 
recommenda tions made by the Nanda ' 
Committee in its Part I report are in 
different stages of implementation. Some 
of the principal recommendation and 
the action take ther on is given in the 
statement attached. 

(b) Covered in S.No. 4 of the state. 
ment given below. 

tatement 

R carding Implementation o/the Recommendations of the Nanda Committee ~n 
Unemployment among Indian Seamen. --- ~------------------------~~--------------~~-----------------

S. No. Recommendation 

(1) (2) 

1. - 0 fresh recruitment and training 
to be r sorted to till the trained 
candjdates waiting for placement 
are fully ab orbed. 

2. Seam n enot re ponding to two 
con equtiv call notic to be 
deemed ineffective and to b issued 
with h w us notic for 
cane Bing th it r gi tration. 

Action takcn 

(3) 

Pr -sea training has been suspended in all the 
three, rating training establishments. 

According to orders issued by the Director 
General of Ship ing to the Director, Seamen 
Employment Office, Bombay and Calcutta, the 

fir t call notice it elf will be in the form of a 
show cause n tice and if the eaman does n t 
re pond, he has to giv a tisfactory and uffi· 
cient expJanati n to the Director, S. .0. 
within 30 day. In that case h will be scnt 
an th r call notice which will b final and if 
he still remains ab nt for any ea on what- o· 
ever, hi registration would stand 
c nc ned. 



• 

i3 A 30, 19C)? (SAKA) 

3. R tir ment age of the earn i . to Order have be n issued that the reducecS 
be reduced to S8 years from the retirement age would b applicable to ameD 
pre nt 60 year. who are registered on or after 1 .. 7·1982. 

4. A sch me for financial assistance This has been discussed in detail at varioul 
to the unemploy d seamen be meetings of shipowner and seafarers but po 
worked out and implemented. acceptable scheme has yet been finalised. 

s. Issue of Confnuous Discharge 
Certifi ates to b confin d to the 
Shipping Masters at Bombay and 
Calcutta only 

Shipowners have express d their inability to 
make funds available in the present tatc of 
recession . 

Orders have been issued restricting tb, ilsuo 
of COOs to Bombay and Calcutta. 

6. Pre- ntry medi al standards for After consultation with Ministry of Defence, 
s am n to be r vi wed. it is £ It that existing medical standard ar 

adequate. 

7. Pre-entry '· duc tional qualification Sinc pre- ea tr ining h s been upended now 
to b raised to standard X (pas) the revised educational tandard will be 
from standard V,III (pass) decided at the time of next advert'isement fo 

intak of trainess. 

Dud ct Allocation for Railway Lin in 
Karnata a 

803. SHRI NA SINO RAO SURYA· 
W ANSHI ; Will tbe Minister of TRANS-

OR T b pI as d to tate: 

(a) wh ther it i . true that du to 
meagre budget allocation to Karnataka all 
~ailway cx;pansion and conversion Project 
lJk B ngalor -Guntakal residu I work 
Bangalor -My ~r m tre gaug into road 

auge, Mangalor - arwar -Kon an Railway 
doubling of trac . between Kri hnarajapuram 
and Whit field tc; have come to grindin 
ha~t and threatening t9 throw nearly 20,000 
dally wage w rk rs of job; and 

(b) if so, st ps propos d to b taken to 
olvc th probl m ? 

TIlE Ml J TE 0 TR SPO T 
(SHR BAN A) : ( ) and (b). ·unds 
for Railway Projects re 1lotted not on 

the consideration of its 1 cation in a State; 
but on its priority, tage of progress and 
availability of resource, so a to derive 
maximum benefits from the investment . 
F r Mysore.Ban~alore conversion, the 
allotment of fund for 1985 .. 86 has been 
increased to R . 1 crore from the ori inal 
budg t outlay 0 Rs. SO lakh . F doublfn 
between Krishnar jpuram and ' White Id 
b dg t allotm nt is . 16 lakh a d 
additional fund throu h supplement ry 
demands of grants i under consideration. 
COD t uction of Mangalore- rwar line i 
not aa approved proj ct. Be ide the 
ad quate tund hav been allotted for 
r sidual w r on major p ojects i.e. Wheel . 
and Ax1 lant angaior, an alote-
Guntakal conversion. angalore- D 

.0. lin tc. 

.. 
804. SHRI . UBBA REDD 

th Mini tcr 0 TRANS 0 T be plea to 




